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O R D E R 

12.03.2020   It appears that the matter of ‘corporate insolvency resolution 

process’ against ‘M/s. Shivani Alloy Steel Castings Ltd.’ is pending since long 

before the Adjudicating Authority (National Company Law Tribunal), Hyderabad 

Bench because of filing of one or another Interlocutory Applications.  The 

Adjudicating Authority (National Company Law Tribunal), Hyderabad Bench is 

directed to pass reasoned order in accordance with law preferably within three 

weeks from the date of receipt of this order or production of this order. 

 The appeal stands disposed of with aforesaid observations and directions.  

 
[Justice S.J. Mukhopadhaya] 

Chairperson 
 

 
[ Justice Bansi Lal Bhat ] 

 Member (Judicial) 

 
 
 

[ Shreesha Merla ] 
 Member (Technical) 
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